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of the Government to promote such
persons. Since these persons were
not fit for promotion, they were u0t
promoted.

Sur1 SATYACHARAN: May I know,
Sir, the criteria laid down in this
connection? Since they were already
taken in the category of AD.L’s, they
had some qualifications. This is
rather amazing that they were not
found fit for promotion.

Dr. K. L. SHRIMALI: Sir, I have
already explained that there were
two persons in position. One was not
eligible, the second was not considered
fit. Now, Sir, in regard to ftness,
there are several criteria, The Depart-
ment must ,atisfy itself that the per-
son who is selected will be able fo
discharge his duties.

SHRIMATI SAVITRY DEVI NIGAM:
May I know if the hon. Minister has
received some complaintg that justice
was not done to them, and will he
kindly go into these cases again?

Dr. K. L. SHRIMALI: Sir, when-
ever complaints come to us, we look
into them very carefully.

OIL REFINERIES IN BOMBAY

*478. Sur1 DAHYABHAI V. PATEL:
Will the Minister of STEEL, MINES AND
FueL be pleased to state whether it
is a fact that the oil refineries in
Bombay have considerably increased
their capacity recently and if so,
whether it was done with the approval
or at the instance of the Government
of India?

Tue MINISTER or MINES anp OIL
(SHrr K. D. Maravrva): Yes, Sir,

Surr DAHYABHAI V. PATEL: May
I know if the oil companies were
being allowed to expand their capa-
cities on the presumption that there
would be large il finds in the oil
fields in Gujarat?
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Surr K. D. MALAVIYA: No, Sir.
These expansions, which were from
time to time agreed to, were not in
relation to any prospective discoveries
of oil in India. But they were related
to their expansion capacity with a
view to taking as much crude oil as
possible from their own sources in
order to reduce the drain on foreign
exchange,
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Surt BHUPESH GUPTA: May I
know if it is not a fact that the
Burmah-Shell Oil Company has again
asked for expanston up to 4:5 million
tons of capacity and whether it is not
a fact that they have also said that
unless this expansion is sanctioned by
the Government, they would not be
refining oil from Indian oil wells or oil
brought from other countries than
their own sources?

Surt K. D. MALAVIYA: Yes, Sir.
it is a fact that the Burmah-Shell
Refinery in their latest proposals want
a fresh expansion from 2'8 million
tdns to 4'0 millisn tehs, not %5
million tons. And it is their desire
to link up this expansion with the use
of indigenous crude oil but Govern-
ment have categorically stated that
this question of expansion cannot be
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considered in connection with the use
of indigenous crude oil in their

refineries.

Surt BHUPESH GUPTA: May I

know why the Government put it in |

this manner when they should be
clearly told that they would not be
allowed any further expansion in view
of the fact that the Government is
jitself starting oil refineries in the
State sector? Why is the position
left at that back stage?

Sarr K, D. MALAVIYA: So far as
the new expansion proposals under
the private sector are concerned, for
the time being, we have made the
position more or less clear iike that,
that if we are able to get our own
refineries, we should like to have it
done there first

Surr K. SANTHANAM: May I know
in what petroleum products the out-
put of the present refineries is more
than the need of the country?

Sarr K. D. MALAVIYA: Gasoline.
And there ig one more product. I do
not exactly remember what it is. But
gasoline is surely one of the surpius
products and this is all I can say.

Surr K. SANTHANAM: May I know
if there is any excess of petrol which
igs being produced by the refineries?

Surr K. D. MALAVIYA.: Yes, petrol
or gasoline is the same thing.

Surr JASWANT SINGH: 1 would
like to know the position. When we
begin to produce our own oil, will it
be compulsory for these foreign
refineries in the private field to take
our oil as against the imported crude
0il? What is the intention?

Sur1 K. D. MALAVIYA: The inten-
tion is that we should remove this
drain on foreign exchange. We are
paying every year foreign exchange
for purchasing crude oil and if we
produce our own oil, naturally we
would like all the oil to be used in
our country and not spend money on
crude oil.
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Sari JASWANT SINGH: My ques-
tion was slightly different. "My ques-

tion was this. When we begin to
produce our own oil, will the refi-
neries compulsorily take our oil as

against the imported o1l or will they
still continue to get oil from their
own sources?

Surt K. D. MALAVIYA: That 1s
what I have said. In an overall
situation, whether in regard to pro-
duction of oil or the future expansion
capacity, our object is to use our own
oil in their own refineries when we
produce an adequate quantity. So
long as we do not produce oil, we do
not want to go and get the agreement
written by them. They are just now
putting their own crude oil.

SHRI K. SANTHANAM: May [ know
if it is a fact that the refineries have
to export surplus petrol at a loss and,
therefore, they have to charge the
other petroleum products in this
country higher prices?

Surt K. D. MALAVIYA: I do not
know whether they are exporting it
at a loss and making up that loss on
some other goods. I do not know
that.

Surar BHUPESH GUPTA: May 1
ask—empires have fallen or risen with
o1l

MR. CHAIRMAN: That
question.

is not a

Suarr BHUPESH GUPTA: This is a
question. Do I take it from the hon.
Minister that, in the first place,
Burmah-Shell will not be allowed
further expansion beyohd what they
have already got and, secondly, that
they would be compelled to refine
whichever crude oil we give them,
whether from our own o0il resources
or imported from any country we
like? I think the position is clear. 1
want to clinch this issue.

Surt K. D. MALAVIYA: 1t is not
clinching the issue like that, may I
say? We cannot compel them to do

. all the work that I or my friend might
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be wishing them to do. The question
is that they have got refineries here.
They have been helping us in import-
ing crude oil and in reducing the
drain on foreign exchange. Now we
are setting up our own refinery. It is
a question of negotiating with them
and persuading them to see our poin:
of view and we hope we shall succeed
in making them see our own point of
view. The ultimate object is that we
like to get our own oil refined.

Suri ABDUL RAHIM: May I know
at what stage oil exploration is in the
Cauvery region in Madras?

Mr. CHAIRMAN: That is another
question. He is asking you about oil
exploration in the Cauvery region
and Mr. Lingam will ask him about
the Nilgiri region.

Surr N, M. LINGAM: I am putting
a more relevant question. May I
enquire if the production of excess
gasoline in the refineries is the cause
for levying additional duty on dieset
0il?

Surr K. D. MALAVIYA: I have not
got that figure. 1 require notice for
that question.

Mr. CHAIRMAN: Are you prepared
to answer the other question?

Suri K. D. MALAVIYA: I am pre-
pared to answer but I thought it was
a supplementary.

O1L EXPLORATION IN INDIA BY FOREIGN
COMPANIES

*479. Sur1 K. S, CHAVDA: Will
the Minister of STEEL, MINES AND
FueL be pleased to state:

(a) the number of foreign compa-
. nies who have applied for oil explora-
tion work in the country;

(b) whether it is a fact that they
lAink up exploration rights with refin-
ing ang marketing also; and
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(c) it so, whether Government
have agreed to the proposals?

Tue MINISTER orF MINES anp OIL
(Surt K. D. Mavraviva): (a) to (e¢)
Proposals from six oily companies are
under negotiation at present. Refin-
ing and marketing rights are sought
by a few of them. As the proposals
are under negotiation, it i3 consider-
ed inadvisable in the public interest
to disclose further details.

Suri BHUPESH GUPTA: May I
know—even if they won’t give the
details—whether the companies which
have made offers or with whom they
are negotiating are private companies
or Government-owned companies and,
if so, whether any companies from
the United States are there?

Surt K. D. MALAVIYA: The ans-
wer to the latter part of the question
is, yes. There are American com-
panies also. What js the first part
of the question?

Mzr. CHAIRMAN: Whether they
are Government-owned companies or
private companies? That is the
question.

Suri K. D. MALAVIYA: They are
both private companies and public
sector companies.

Smrt BHUPESH GUPTA: May I
know, in view of the fact that oil ex-~
ploration in the Bengal basin given to

the Standard Vacuum Oil Company
was a colossal flasco, whether the
Government have decided again to

start exploration there through any
other company?

Mr. CHAIRMAN: Do you admit
that it is a colossal fiasco or failure?
No. 1

Surt BHUPESH GUPTA: Cut out
‘colossal’, if you like.
Surr K. D, MALAVIYA: 1 have

noted the question. I have from time
to time made an attempt to clarify
the position. Far from being a
colossal failure, the work in the



